III Written Answers

Steps to curb smuggling

832, SHRIMATI MOHSINA KID.
WAL : Will the Minister of FINANCE
be pleased to state

(a) whetlier the smugglers have grared
up their activities during the last year ;

(b) whether smuggled goods are now
casily available on the road sides, in
metropolitan cities these days : and

{e) if so, what solid' steps Govenment
propose ta take to curb down smuggling ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGRAWAL) (a) Reports
received by the Government indicate
that most of the organiscd gangs of
smugglers have heen lying low and have
not been very active,

(b) There are no reports of any increase
in the availability of smuggled gouds on
the road-sides in metropolitan cities.

(¢y The Government have taken a
number of steps to combat smuggling.
‘['hese include, strengthening of Prcventivc
and intelligence units, a more tensified
patrolling of vulnerable areas on the sea
ecnast and along the land  borders,
excercising greater vigilance at the major
sea ports and international air ports and
providing to the Customs preventive stafl
necessary equipments by way of motor
vshicles, binoculars, frisker devices,
night-sights, ctc, The Customs Act has
alsn been recently amended to raise the
minimumn sentence from six months to
one year in  certain  types of cases,
Besides, a number of economic measures
have been taken to reduce the incentives
for smuggling of some sensitive items.
Inorder to curb the evil of gnld smuggling,
the Government have also commenced
the sale of gold from the stocks held hy
it.
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Appointment of a Pension Commission

884. SHRI C. K. JAFFER SHARIEF :
Will the Minister of FINANCE be pleased
to state :

a) whether the All India Organization
of Pensioners have the appoint-
ment of a Pension Commission 10 look
into their problems ;

(b) if so, the reaction of the Govern-
ment there to ; and

(c) the s!e‘ﬁs envisaged to cnhance the
jon of the pensioners due to rising

——
prices ?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL) : (a‘ Yes, Sir.

(b) It was not found possible to accept
their demand,

(c\ with & view to compensating Central
Goveryment pensioners for the riee in
prices, 7 imgalmcmka. of relief tpt‘llling

3?"4- f 1 . subject to a
of Rs.%s/- per month and & maximum of
Ras. 175 " per month, have been sanctioned





